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GOVERNMENT OF ODISHA
FOREST, ENVIRONMENT & CLIMATE CHANGE DEPARTMENT

No. FE-ENv'r "ENv-o oo5-2o2ot AG9g{/FE&CC oateS!)r-l&zozt

Dr. K. Murugesan, IFS

Director, Environment-cum-Special Secretary to Government,

The Ld. Registrar General,

Hon'ble National Green Tribunal (NGT), Principal Bensh (PB),

Faridkot House, Copernicus l,4arg, New Delhi-110 001.

Submission of minutes ol the Review Meeting held under the Chairmanship of
the Chief Secretary, Odisha on 13,12.2023 pertaining to compliance on Solid
Waste Management and Sewage Management in pursuance of order dated
27.01.2023 of the Hon'ble NGT in O.A. 606/2018 and relaled matter.

From

To

Sub:

[u- '

Dire ment-cum-
Special Secretary to Government.

Memo No. 9.6 3'G 0 FE&CC a,. ,-o /lala?
Copy forwarded to O.S.D. to Chief Secretary, Odisha for kind information of Chief

Secretary 1

D
Di en -cum-

Special Secretary to Government.

Sir / Madam,
ln inviting a reference to the subject cited above, this is to intimate that in

pursuance of the directions stipulated in the order dated 27.01.2023 of Hon'ble NGT in
O.A. No. 606/2018 pertaining to compliance to Solid Waste Management Rules, 2016 and
Sewage Management, a Six Monthly Progress Report has been furnished earlier vide this
Department Letter no. 16223 dtd. 02.08.2023. Correspondingly, a Review Meeting was
held under the Chairmanship of the Chief Secretary, Odisha on 13.12.2023 on compliance
on Solid Waste Management.and Sewage Management in pursuance of order dated
27.01.2023 of the Hon'ble NGT in O.A. 606/2018 and related matter.

Therefore, I am djrected to enclose herewith the copy of the minutes of the
aforesaid meeting daled 13j22023 approved by the Chief Secretary, Odisha for kind
information and appraisal of the Hon'ble Tribunal.

Yours faithfully

\'

Et?rr!E

ffi*E]Irfi*

P.T.O

LL-
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uremoHo.963.G I reacc dt. gEJIO-le3
Copy along with a copy of the enclosure foMarded to P.S to Additional Chief

Secretary, Water Resources Department / Sr. P.S to Additional Chief Secretary, FE & CC
Department / P.S. to Principal Secretary, H&UD Department / P.S. to Principal Secretary,
PR&DW Department / P.S. to Commissioner-cum- Secretary, Health & Family Welfare
Department for kind information of Additional Chief Secretary, Water Resources
Department / Additional Chief Secretary, FE & CC Department / Principal Secretary,
H&UD Department / Principal Secretary, PR&DW Department / Commissioner-cum-

Dire , Enviro ent-cum-
Special Secretary to Government

r0

Memo No /FE & CC dl.
Copy along with a copy of the enclosure foMarded to the Member Secretary,

Central Pollution Control Board, Paribesh Bhawan, East Arjun Nagar, Shahd . Delhi-110
032 for kind information and necessary action

Director, Env ment-cum-
Special Secretary to Government

e63.Gl. shlt4es

gx uale..?Memo N c &cc dt.

Copy along with a copy of the enclosure foMarded to the l\rember Secretary,

State Pollution Control Board, Paribesh Bhawan, Nilakantha Nagar, Unit-Vlll,
Bhubaneswar / Member Secretary, OWSSB, Satya Nagar, Bhubaneswar for kind

information and necessary action.

Enclosure: As above

Director, Envi ment-cum-
Special Secretary to Government.

tL i

Secretary, Health & Family Welfare Department, respectively.

Enclosure: As above.

Enclosure: As above. t \-,,
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Minutes of the Review Meetinq held under the Chairmanship of Chin the 2nd ftoor conference nllr ot cnapc'o"o"""r"ri'0"ju1,",r,
Sewage Management in pursuance of order dated 22.01.202g ot

matters.

iel Secretary, Odisha on 1g.12.2}Zgat 10:30 AMto compliance on Solid Waste Management andHon'ble NGT in O.A. No. 606/2018 and related

..,", "ll"o'"x,li"'ili:ff::T:;Jffi]: :"#n;::]"tto 
." comprjance in the paras of the order of NGr in oA No 606/2018. the progress made

ffi

Compliances Required
to the Paras as per the
direction of Hon,ble NGT
on 27 .01 .2023

Progress made so far

It was intimated that the
Hon'ble NGT has
appreciated the steps
taken by lhe State for the
de-centralised method of
management of solid
wastes. The report
submitted by the Hon,ble
Justice, Sri p.K. Mohanty,
Retired Judge, Orissa Hioh

es, 2016, elfective sewage manaoement an
Hon,ble NGT from time to time 

d other environmefial norms need to be ioliowed

Ili,?l"xt"l"rr"r" 
o"sjred to work in proper coordination wjrh ar concerned Deparrments/ organizalrons in bolh urban and

Fully compliance with SWN4 BuJ
by the State as per directions of

r:.r::ili 1:F[ffit'r,:rt*:ld"'jl:'the 
chairmanship of chief secretan/. odisha in rhe 2nd froor conference hail or cA&pc Deparrmenr on27.o1.2o2sotHonbt;r";l;;;. il.H:,"#:T[15ff."J"T1:.yfl"f",y?T9":"* ""0."*"n" ,"""n'"'."J1',,n 

',.","n"u 
or the orde, oaredrl members present in the meeting is appended in Annexure_A.

.. 
The Djrector, Environment_cum-Special Secretary to Government corcompliance to the direction o, Hon'or" r.rCi-jn ,i"-;;#;#:l:'l[":,:::T"l*9 Ihe deriberations by brierins the updated status akin ro rheDepa.tments and orga-nl;;il": - ' "'" NGT in the aforesaid matter' He presented ouror" *,"- r"r-uJr"",# ,"J#":" made so rar by rhe respectrve

st

No

1
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Action: H&t D OePt , PR&DW DePt'

3

the Chief Secretary and so far I nos' oi
been constituted under lhe Chairmanship of

Environment Monitoring Cell (EMC) has
ns passed by the Hon'ble Tribunal and

to monitor compliance wilh various directio
review meetings have been conducted

last review meeting was held on 24 07 2O2
review the pro!ress at the state level' The

d90
d 3 N,4odel

nicipal Solid Waste l\,4anagementThree to be made complianl ot Mu
State are already declared

villages in all 30 dislricts of the
I issuesRules. 2016 and other environmenta

Establishment of EMC

Cells under the

ChairmanshiP ol the Chie{

Secretary and Beview bY

the chiei secretary at the

State level and review bY

District Magislrates at the

District level.

Declaration ol three Model

towns/cities and 90

villages.

Para 13

2

SPCB is submitting the N'4PR in the maiter of OA No 673 ot 2018 on a monthly basis to NMCG with a copy

has submitted the MPR up to October 2023' ;hereas OwSSB nas suUmitted up to November 2023'

Action: oWSSB; SPCB, odisha

tO CPCB- SPCB

3

s are: N4CC,254 Nos with a treatment capacity ol 1193 5 TPD (Wel Wasle) Y11j^*^" 
qeneration qu

, MRF-216 Nos wfth a t,"ut."nt 
"upu"iry 

ot iiZt ipJ (O|-V *a.tei*itn a generation capacity ol 1104 TPD'

The sewerage system has been constructed in 5 ULBS (i e ' Bhubaneswar' Cuttack' Sambalpur' Rourkela and Puri) and one

Wasiewater treaiment planr has oeen cons-tfllclJ in fut"f'"' fo*n The sewage g€neration in the above 6 ULBS is about

so2.ol. rhe installed capacitv ot srp" rn ti'j lli;ijll'l" Jii 'nt' 'n 
ll0 uiBs Grev water Manasemeni project is beins

antity ot

lhe oelall
1157 TPD

Coud was also iniimated

and follow_up action is

being taken.

ln all the 30 districts' it is lo be taken up-

Status on N,4CC' MBF,

Legacy waste, Landtill site,

Bio-mininq activities,

Sewaqe l\ranagement

being monitored bY CMC,

Ministry Jal Shakthi, Govl

ol lndia

Para 20 & 21

Status o{ State on SWM

e257 rPD) & 37.46 Lakh

MT and current gap ol 514

(642 - 128) N,4LD ol

sewage management
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Para 25

Action: H&uD Department, OWSSB

5

Para 26

Sl, No. Available /released Amounl

1 5th sFC (septag6 Manaqemeil) 33.33 834

2 69 62 69 62

Urban Seplage System 70 00 70.00

Used Waler Manageme.l SBNi (Urban) 986.00 986 00

172.95 994.34 1167 29

6 Stale may evolve
mechanisrr lor raising the
funds by collecting user
charges {rom households,
contribution ol corporale/

All ULBs are collecting user fee for Solld Wasle I\,4anagement as per Solid Waste Management Bye-laws notiiied by them
User lee is being col ected through Ama Sahar Mobile App (Online) and also manually (Offline).

Action: H&uD Department

taken up.

As per the commitment of
the State Bs. 1152 Crore
(1138) o, the nonlapsable
iund is to be kept in ing-
fenced accouni to be spenl
within one year to achieve
the gaps as per the action
plan.

Action-H&UD
Departmenl

Provision of lunds 10 meet the gap between generation of waste and trealment has been straleglzed up to FY 2023-24 as
below:

Urban-Rural Converge.ce lo. FSSM

3
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business sectors,
commercial

esiablishmenls, and
tourlsls contribuling for
solid waste generalion.

Para 27

7 1. Scientific handling o{
wasle (processing and
disposal) as per SWM

Rules,2016.

2. Waste Processing
lacilities

4.SegregaUon of the
municipal solid waste at

5-Processing oi wasle
nearest to the poinl ol
qeneralion wilh defined
destinaton

PARA-28

1. Decentralized SWM adopted in accordance with provisions laid down in the SWVI Bules,2O16, SOPs in July,2O19,
December, 2020 and December 2022 prescribed for Collection, Transportation, Processing & Disposal ol I\,4unicipa

Solid Waste.

2 Wasie to Weallh nil al ve

SWM
Facilities

Capacity

(in TPD)
Generated

(TPD)

% Capacily
Availability

MCC 255 1198.s
T ,155

101

NlRF 218 2,244
1 ,1o2

(Dry Waste)
202

3.Establishment ot de-
centralized waste
processlng lacililies ol
adequate capacity

6- Enlisting involvement of
people

No.

Recyclable dry wastes sold to Agencies authorized by SPCB, Odisha and Non-recyclable sent to Cement plants for co-
processing.

3. Based on assessment ol wasle generalion in individual ULBS, the MCCS and I\,4RFS ol adequate capacity have been sel
up;
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l. ln a paradigm shi{t, the State has followed a community-driven instead of conlractor-driven model associating
community in the process.

ii. Swachha Supervisor and Swachhasathis have been associaled with the sanitation value chain strengthening the
colleclion ol segregated waste from door siep and bringing about behavioural change in public.

iii. SwachhKarmis, the women members of WSHG, Transgender and Waste Pickers are associated with the processing in

lhe Weallh Centres.
iV. IEC activities such as putting up wall paintings, Audio jingles etc. are being underlaken lrequently io sensitize people

on sale sanitaiion praclices including scientific SWM.

8

(Para 29)

Solid Waste

1. Wet Waste, being processed al L,4CCS to generate composl (namely "Mo Khata"), is being used by llne Departmenls
f or agdculture/horlicullurc/plantation purposes.

2. People are also the users oi "Mo Khata" made available to them through outlets managed by WSHGs.

3. Recyclable Dry Waste, being segregated al MRFs, sold to Agencies authorized by SPCB, Odisha-

Non-Becyclable Dry Wasles are transferred lo Cement Iactories for co-processing

Action: H&UD, SPCB

9 Dump sile management:
The source oi air and
waler polluiion generales
loul smells and for
maintainlng the groLrnd

water quality, thus step is

to be taken.

The rollow-up action is being taken up tor bio-remedialion ot legacy waste dumpsites. The status ol legacy waste
dumpsiles management is as lollows:

1. Vyasanagar Municipalily has successfully completed bio-remediatlon oI iegacy wasie d!mpsile ol 55,000 IMT in the
ULB. Beclaimed land has been transformed into a park in the public interesi-

2. The seleclion of agencies lor Bio-mining of legacy waste dumpsites in Balasore and Bhadrak (Package-l) and Puri
(Package-ll) as well as for 87 ULBs of the Stale is under process.

Housing & urban Deve opment Department s regularly moniloring the progress made in this regard.

4. 99% segregalion ol wasle al sorrrce is belng ensured n all ULBS.

5. Surtable lands identil ed wilhin the localily Ior the establishment of I\,4CCS and MRFs.

6.

End-users of the compost
and the rejects are not
given.
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Use of reclaimed land
occupied by legacy waste
dump siles, Use oi
CAI\,4P4 iunds. Prevention
of rire at the dump siie.

Para 31 & 32

3. lt rs berng ensured at lhe ULB level to prevent any burning ol waste at dLtmps tes.

Execution Plan relating 1o

management of municipal
solid waste,Execulion ol
Bio-remediation/ Bio
mining process as per
CPCB guideline.

A I olher wastes i.e.

Plastic, Construction and
Demolillon, Bio Medical,
Hazardous and E Waste
are not to be mingled and
lrealed wrth solid waste.
Guideline 01 I\roHUA on

"Waste to Weatth- 2017:
lnder SBIVI programme is

lo be tollowed.

PARA-33

Slandard Operaling Procedure (SOP) on Decentralised SWM has been circulated among ULBs for stricl observance- A I lhe
Go\,'t. hospilals have been req!ested to establish of ETPS & STPS and cond tions has been stipulated n the consent orders.

. Bio-mining ot legacy waste dumpsite in Vyasanagar l\/unicipality has been compleled. ln addition, in 93 ULBs having
legacy waste dumpsiles, BFP floaled for Bio-mining. Tender process in this regard for CMC, SI\,4C and BeIVC is under
progress.Chiel Secrelan/ directed to comolete the orocess bv 25.'12.2023

ii. Bio-remediation process is ongoing in B1\,4C and RI\,4C;

s.

ULB

MT}

l

2 on-goin9 2 50,000

2,500 42.74

Onsorng 16,00,000

3 3 Bhadrak, Balasore&Pu 3,24,234 8.65

Action: H&UD Department

r0

1 55,000

1.33

O.go ng

BMC:
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BFP lloated lors.lection ol implementing agency

3 10,00,000 26 69

Bio-mining prccess for implem.nialion lottowing issued Sop

6,03,220 16 1l

1,11,104 2.91

6 19 0 0

115 37,46,062 100

114 ULBS have designated siles lor storage of Construclion & Demolilion waste. 126 sites across lhe State have been
webhosted (www.urbanodisha.gov.in). Further, the C&D waste is used for the construction of road subgrade, temporary
pathways, raising the lowlying areas, elc.

38

NAC 4S

All uLBs are collecting oomestic Hazardous waste and e-waste by way of a special weekend drive every saturday.

For the management ot Biomedical waste,lhe Govemmenl has sanctioned Bs 1813.54 crore lo establish ETp & STp at all
HCF (Health Care Facilities) of Odisha up lothe CHC tevel.

Accordingly to estabtish ETP & STp at DHHs, Rs 211.69 crore have been reteased & distributed to districts.

The works department has akeady laken up the work and will complete the eslablishment of ETp & sTp al DHHS by the end
of FY 2023-24. Like that up toCHC level, all the HCFS wil be coveredby end ol W 2O27-2A.

H&UD Deptt. is regularly monitoring the progress made in lhis regard. Based on assessment of waste generation in individual
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Action: H&UD Depadment, Health &FW Depa.tment, SPCB, Odisha

Establishment of Effluenl Treatment Plant (ETP) and Sewage Trealment Plant (STP):

ETP cum STP are funclioning at DHH, Kendrapara, BN,4GH, Chandpur (Nayagarh) and STP at DHH, Sambalpur,

Sundargarh, Capital Hospital, Bhubaneswar and RGH, Rourkela. Chiet Engineer, Buildings have submitted a cost estimale ol

Rs. 1813.54 Crores for establishment ol ETP and STP with operalion and maintenance cost for 5 years al CHC, UCHC, OH,

SDH & DHHS,

Action: H&UD Department, Health & FW DePartment, SPCB, Odisha

11 The STPS are to be

operated properly and

moniloring is t0 be done
for compliance ol
discharge standards.

Treated waler is to be

used lor secondary
purposes.

Contamrnation oi soil on

account oi Greywatel
needs lo be managed as
per "Too Kili Gre\4 /aler
I\,4anagernent"

A commiitee is to be

cons|tuled and to submit a
report. The comrriltee is lo
examine alternative
oplions lor utilizing the
grey water for agricullure
with applicable slandards,
pisciculture or other such

Tolal est mated waslewaler generated n lhe ULBs of the Slate is 880 MLD

Against the target of 13 STPS with a lotal capacity ol 375.50 l\4LD and 120 FSTPS with a total capacity of 2.087 MLD,

13 STPS ilotal capacity of 375.50 [,4LD) and 113 FSTPS (total capacily of 1.947 l\rLD) have been made operational.

Currently, 159.05 MLD is being treated in existing STPS.

The gap is proposed to be tilled up through the Grey water management system, a pilot oi which has been laken up

in Dhenkanal and Jaini N,4unicipalities and sleps are being laken lor scallng up of Grey Water Managemeni in 11

Lighthouse ULBS. Steps are being laken for scaling up ot Grey water management projects jn a total of 110 LJLBS of

lhe Slate.

A1l ULBS have been requested to sprinkle the treated wastewater from STPS on the roads for dusl mitigation,

landscaping in the STPS, etc.

Grey Waler management has been undertaken in many geog.aphical areas oi 11 ULBS. Soil samples have been taken

out oJ the area adiacent to (within 10 metres) lafe-level slructures to check tor any adverse impact in terms o{

contamination of sorl.

tn comptiance to the order, SPCB has conslituted lhe Expefl Committee vide their Order No.2993 d1.28.02.2023 under the

Chairmanship ol Member Secreiary, SPCB. The Commiitee shall furnish its views on the environmental impact on the

discharge ot treated grey waler into leach pils in the stale o{ Odisha and ascertain wheiher grey water management is done

as per "Tool Kit Grey-waler Managemenl" (July 2021) brought out by the Oepartment ol Orinking Water and

Sanitation, Minislry of Jal Shakti, Gol. Accordingly, the meeting ol the Committee was held on 16032023. Based on the

discussions and subsequent field visits, lhe compliance report along with recommendalions was lurnished vide letler No 5813

dt. 10.04.2023. which was also submilled to Hon'ble NGT vide thls department letter No. 9708 dI.11.05.2023

Action: H&UD Depa.tment, PR & OW Oepartment, SPCB, OWSSB

ULBs, the MCCs and N,4RFs of adequate capacity have been set_up.
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purposes. lt will be

deslrable that there is geo-

tagging of sewage oulfalls
in the receiving water
system and ils marking on

G|S-based maps with
unique code, ensuring that
the same is checked and
there are no discharges to
waler bodies-

Pa,a34

12 Provision of tunds to
bridge the gap

PARA.37

Adequale fund lor undertaking various construction and mainlenance activities {or sewage management has been provided n

the budgel up to FY 2023"24. lt was advised to mention the aclual expenditure made so lar.

51i SFC (Seplago l4anagsmenl) 33 33 834 41 66

2 Urban-B!ral Corvergence lor FSSM 69 62 69.62

3 Urban Seplage Syslem

Used Waler Management SBM (Ulba.) 986 00

17295 I167 2a

986.00

994.34
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Aclion: H&UD Departmeht, PB&DW Deptt.

Adoption oi a cost-
elfective melhod of
sewage lrealment,
reduction ol u6e of water
lmposing ZID on
lndustries, Housing
societies with imposing
CTE/ CTO conditions.

SPC Board slipulates ZLD Condilion in CTE and CTO order in housing societies above 20,000 Square Meters with
moniloring thereof.

At presenl, all housing projects are stipulated to achieve ZLD to a maximum extent dur ng non-monsoon season

Action: SPCB, Odisha

14

Common oflsite treatment
facility (With Sewaqe
Network)

For proiects wilh built up
area of 5000 to 20,000
squaTe meters onsite
sewage treatment facility
where no Municipal
treatment srte exrsls. Blagk
water to be discharged to

ln five ULBS having sewer network & STP, such as Bhubaneswar, Cuttack, Puri, Sambalpur and Rourkela, al the
wastewater generaled lrom households shail be connected to the sewer nelwork which will be treated at STP.

For grey water managemeht in the ULBS, on the basis oi learn ng kom the p lot conducted in 4 geograph ca areas ol iwo
cilies- Jatni(M) and Dhenkanal(M), and recommendalion of the Expert Committee lormed as per the direct on oi the Hon'ble
NGT, Scale-up skalegy and Toolkil has been developed for the city wide scale up ol Grey water management in the Stale-

lnteNentiofs are to be provided at four diflerent levels as ment oned be ow:

Household Ievel - Magic Soak pits can be provided at household level

Lane level - Hybrid leach p ts with absorption lrenches can be provlded in anes

Community level-Constructed Welland can be provided at community Level wherever space is ava lable

Outfall level - For the left'over waler which is received at outiall poinis ol lhe drains due to non-availability of space at
household, lane and community leve following technologies can be adopted depending on the situalion, Waste stabilization
pond and maturation pond, Conslructed Wetland or Facultalive aerated lagoons. CPHEEO manual can also be reiefied lor
adopting olher nalure based technologies at the outiaLl point.

13

PARA.38

l\,4oEF&CC notitication of
2510212022 on
l\,4anagement ol sewage,
wastewater, reuse and
recycling of trealed
wastewater by dual
plumbing system.

Common off-site treatment
faci ity (Without Sewage
Netur'ork)

naL 115 ULBS, FSTPS have been provlded for trealment of faecal sludgefromonste santalion syslems. 112FSTPSout
o' 120 tsa\ e bee- cor.rlts< oned a.d I dre ;n p.ogreis.
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septc tank and orev Water
throuoh treaimenl system
to be discharoed / ulillsed.

For projects above 20.OOO

s0uare meleron stte sTP
lo treat 100 % sewage
generaled_

PARA.39

Managemenl ot grey water at household and lane level is absorption based structures. The lrealed waler trom communityrever heatment and ar ouflarl rever keatment wi conform to the ge;erar Ji"h".g;-";" 
"f 

cccB/[4.EF&CC. rn areas wherethere is municipal sewage network all the waste water geneiated from hou-seholos shall be connecled to the municipalsewage nelwork which will be treated al STp.

For cray Water l\ranagement, fot,owing steps have been taken;

lff:"ffLH,n* 
*"ined for implementation of Grev water lvianagement (cwN,t) in 110 uLBs exctudins 5 uLBs having

Alter successful implemeatation of qrey waler management pilol project at Dhenkanal and Jatni, ihe work has been taken up

ll"llr'|!:ffi:f,",|*s 
namerv, Ansur, Batasore, Barsaih, in"i,"p;;,-il;nio;;r, Hiniircur, Jatni, Jaipur, Keonjha;,

State level PMU for Grey water management will be set up shonty.

Each ULB will have a Projecl lmplementation unit {Plu) for imptementation of GW\4. The uLB tevet ptu consisls of cwE,L4&E Expert, GIS Expert & TtJLlp Engineers.

The TULIP Engineers and ctS Expert have been engaged tor these 11 lighthouse ULBs.

A 2-day stare rever workshop was orqanjzed. by H &. uD.department for chairpersons, vrce-chairpersons, Eo, ME, JE, Mrs,TULIPS & other technicat stafls tor imptementation of cw\,,t ;n 11 tignrhor"" UiJ". 
- -'

5*T:j::r:ffiiil: 
conducted a training/ orientation session at rheir respective ULB levet for the etecred representarives,

The household survey has been initiated jointly by TULIP Engineers and swachsaihis in their respectjve wards aitotted.

The GIS Experts have been oriented and kained for digital mapping of aI the househotd, tanes and drajns in the ULB.

The work in 11 tighthouse ULBS is expected to be completed by March 2A24_

Based on BoD values of the polluted river strelches dudng the period 2019 and 2021 (2020 has not been consideredbecause of covrD pandemic), cpcB has deristed 12 pofluied riv"i J"Li""laor. a.o mgy'L) from the risr of earrier

;'."#:lT;: ffi:::T l:ill';ffffifJl:l'r'' v*' zorzr' *'" '"'"'"'"g ""JJ"i'',,"0 'i'u' 
i,"on"" ,o"n',ri"o 0",,g

I\,4aintaining source of
clean water (rivers, slorm
water drains and water
bodies- Lakes, welands
etc.) free lrom treated and
untreated sewage,
channelizing keated
sewage for non-portable
prJrposes.
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mg/1,

2A23

(BOD

2422

(BOD mg/1, max)

Action plan under imPlementato./

(18.0)(16 0)

(4.8)(5.6)

v

(1.7)0.e)

v

(4.4)

3

V

(4.4)

Adion plan has been approved by

CPCB and und6r lrnPlementation

May bo downLoadod lrom lhe

woblink :u^ru rcodisha.oro/action

dad

As per 2022, 19 polluted iver
stretches had been reduced lo 7

and rasi l2 were delsted as BoD

levelis le$ than 3. Howover,

based on the warer qual tv status

du ng 2021 and 2022, there are 6

polluted nverstrelches in lhe slale

and accordingly SPCB has

reqlasted to delist o.e mor6

3

Slatus of Polluted river stretches identified du no 2022

P orily calegory during 2022 (CPCB Publication "Poiluled river

sretches lor resloraton ol Water Ouality-2022)

(2.8)
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(4.2) (3.6)

(5.7)

Prlority-V (5.3)

Action: H&UD Department, pB & DW Departm€ht, SPCB, OdishaControl of lllegal Groundwater Abstrar

;mU}l;,:*:[*:,,y;*d:**,il",,:hii."i,:"jtj:[#::1,T A^c, ,o.ne resuraton or sroundware

Engrneer and Direaor. Groundwater D"r"lltj" 1D^L:9) 
o.i"t'v *"u"' *1, nr"r"ol"l'201l" 

cenrlar Grou"d waler Boa.t

djsr,,s rn ro.yeannrervar.. -rop'"nt, Bt',oanes,a. monir;,i"offi:fJffff"t[:,fl.1f,:;:i[f::';i"J

lj:::.9:::nT*r-r.":sin Manasemenr: tn,tow rrom lhe carcnment and ourlow rio,erectiverv bv lne cnief Engineer and Basrn Man"g"" ,",. 1,,, ;";. 
"i',,*;;"".","J #I#" 

river o' the oas,ns are 'na, rged

Flood Plain Zone protection: A Cross R€
,lood discharge repp."."i"lr'io.""ll i."9i'utol 

n"" be-en consrructed at lne orf-ral

llJ"T*"ili:i,r"*. **"i._,* ,i-,.11::1fl:",ffiifffl;[ni,J*$iT"J",lJ",:fltri[#a",tr,;

Watershed Management: Walershed l\,4
throuehour rhe sra; b;;;i#;;;J?[Xt"fi:i:",',]i."i::*"", warershed r\,4anasemenr prosdmme ,s exe^ureo

Groundwater recharge / Rainwater harvesting: Groundwater recharqe has been rr
fil"J:,';,[1'i":,","?J,Ti,::l#ruilJ.;ji"J_1*i*J#n.:"J",[,:i1':":1,':;'"',',1,1j.T#-;':";";
Removal of encroachmentsi When encro,
encroachment to maintu,n ,n" n",rru, ,,o, ,rif#O?lls.are 

noticed, Reveoue AuthorUes are moved to make rhe land kee 1rom

Action: DoWR
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All ULBS have been requested to use treated sewage waiertrom STPS for sprinkling on the roads to m

Action: H&UD Department

itigale dust Pollution

Utilization ol treated

sewage in Malls, lndustrial

Estales, Automobile

eslablishments, Power

Plants, Playgrounds,

railway Slations, Bus

Stands, Local Bodies,

universilies etc. to save

portallle water ior drinking

purposes. Stale to make a

plan for use of treated

Pata 41

T5

Step, are oe,1g ldke_ 10 _pgrade lhe ope'at'on or STP> w'in 'ull ulJrTallor capac ly

FSTPS and monltonng PenodlcallY'

Action: H&UD

SPCB, Odisha is granting consent to

Department, SPCB, Odisha, OwSSB

Eifective management oi

STP and FSTP. Guidelines

of SBI\,'1 - U 2.0 are to be

relerred.

The STPS are to be

operated ai lull utilization

capaclty. A centralized

mechanismlor operation

on a continuous basis is to

be made Preierably within

one month

Para 43 &44

16

LWM in Rural Odisha is being implemenied in line wilh lhe Swachh Bharat Mission Phase ll program'

1.90.80g community leach pits (through SBM-G and FC Grant) and 8'79'547 household soak pits iihroug

;:"*;";;;;;;;;"" con;ttucled ior the manasemenl ol srev water in vrllases'

Liquid Waste Management (LWM)-

h

Sewage treatment
facilities adopted in

terms ol sePtic tanki/soak

piUFSTP ParticularlY for

Flural areas and Villages

to be reviewed in view ot

17
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A comprehensive plan is to
be made for conlrolof
(Sojid & liquid) poltution
with the allocation of
adequale budget
provision. ceneration of
awareness with public
participalion and
conhibution.

Para 45 & 46

As on date 16,580 (35.46%) villages have reported arrangements to manage sotid wasle.
Faecal Sludge Management_ All the Gps wilhin apx. 20 km distances Irom ULBs have been tagged Ior FSMservices with the ULBs. 3,5s2 Gps oLrt of 6,79+ Gps (szz.) are rinr<ejioa]t Lrroan Fsrps
56% of rural HHs wlll benetit trom this arrangement

As on dale around 1OO FSTps are receiving iaecalsludge lrom the rural areas

Approx. 500 kips per month of Iaecal srudge are being senl from rurar areas to rhe urban FSTps

lffJ:,i:::? ;ail*tantial 
reduclron in pollut on in the rurar warer bodies/rvers due ro rhe imprementarion or rlra urban

SPCB, Odisha is granting consent to FSTps and granting rnonitoring periodicallv.

18 For both Sotid and Liquid
waste efteclive
managemenl experts to
be invo,ved with other
stakeholders to evolve
models for the protection
ol the environment.
Campaigns wjth pubtic
invojvement to be done.
Direclion passed to the
Chief Secrelary to enhust
responsibitily to Senior
Secretaries to monitor
waste managemenl for
establishments governed
by non-municipal
entities.

Para 48

Solid Waste Mahaoement in Rural Areas

sorid waste Management in Rura'] odisha is being impremented in rine with the swachh Bharat r\,4ission phase ,program. Accordrngly, the Slate.s implementaton gutdelines have bee" ,""r;;. 
-,- .

Sllll:lih,li;""o*11i^:-,Tffiilfjfl.,1"v iozo', *i*, ; r;;;#;il has been promursaled. rhe pB & DW
uui 

"' 
*" o'""","l".gil;;"J#il"11il::il?l:r1",i,ii::1,?::::? 

;"#rastic 
waste i/an;seme"t rpwri,li 

" "

ffi"il i*,io;:[r'"l"l1ivillases 
have reporled arransements to manase sorid wasre, incrudins bio-desradabre and

i,.,Xii.""Tfilyr"":Ij"""':,lJ::"$ff1fl:-t*t and FC crant) and 8.s4.457 househo,d composr pirs (rhroush

r::;#,j:li"ll*;"ffi,"J#iTi:l#it:11"13i,T:li::!5il:"H;liff:*, "."",";".;".,";"
HH & lnstitutionat level collection ot plasticwaste has been initiated in 2,418 Gps (A60/").
26,758 waste segregation sheds have been created to ,acilitate the storage ol dry waste co ecled.
25'091 vehicles (mostly tricycles) have been procured in the virages for corection & transponation or dry waste
I\,4ass cleaning of villages is being done regularlyto ensure visible cleanliness across allvillages.

heallh, hygiene and the
guidelines of t\,4olJD

Action: PR&DW Department, SpCB, Odisha, OWSSB
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Liouid Wasle Managemenl (LWMI in Rural Ar€as

' LWM in BuralOdisha is being implemented in line with the Swachh Bharai llission Phase ll prcgram'

65% ol the GPs are targeted tor LWI\4 arrangements during the currenlFY 2023-24'

, 2,14,420 community leach pits (through SBI\4-G and FC Granr) and 10 48'3OO household soak pits (through

NIGNREGA)havebeenconstructedto;themanagementolgreywalerinvillages.
', As on date 25'749 (55%) villages have reported arrangements to manage liquid waste'

Faecal Sludoe Manaoement (FSM'l

A1l GPs are tagged with MRF centres ol ULBS lor processing lhe recyclabs Y-":l:Ll]"n 
O O"*g collected at GPs and

nar...li.atrv translerred to uLBs. The departmenr has inslrucied allthe distllcts to in iale doorto_door collectron across

Ir',n" Op" or ao rr"" ro23 v,de leller no 11536daied29052023'

All GPs to be made compliant with Swlvl RLrle;2016' through the SBMG Phase ll program bv FY 2024-25

AlllheGPswithinapx,20kmdistancefromULBShavebeentaggedlolFsMserviceswiththeULBS,3'552
Cps out ot e,zs+ eps (52%) are linked to al! urban FSTPS'

56o/" ol rural HHs will benefit from this arrangement

As on date around 1oo FSTPS are receiving laecalsludge from the rural areas'

Approx. 5oo trips per month of taecal sludge are being sent from rural areas to ihe ulban FSTPS'

Recenlly, a ioint letter has been issued by PR&DW and H&UD Dept' vide letter no' 25160 dated 4 November

2023 to extend ihe FS[,4 servrces to Gps wn,"i-"r" O"r""J rO *lns trom the FSTPS to up to 30 kms This will

resun in increasing the utitisation ot tne existiig iii; un; 
"'.rnu""ousry 

increasing the coverage of FSI\"1 in

ii:'![ff r"" been continuousry monitoing the FSN4 progress through the steering commttee consrituted

,"i"it","i uL"" 
"""vergence 

headed by Principal secretary' PR&DW'

Action: PB&DW DePartmenl' OWSSB

District Environment Plans for all the 30 Districts ol the State are uploaded onthe website of the Districts Portal and

PlrliilStu", ,"n'*,ates are executing the Action Plan ol proiects bv rererring to the District Environment Plans of

the concerned Dislricts

While reviewing the

progress in lormulation

and imPlementation of

District Environmenl

t9
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Plan (DEP), as per Articies
243 W and other
provisions of lhe
Constitution read with i lth
and 12th Schedute, vide
order dated 1Z _O1 .2025 in
O.A No. 360/2018, Shree
Nath Sharma vs. lJnion of
lndia &Ors., ihe Tribunat
noted thal in the State of
odisha District
Environment plans have
been prepared for all the
30 Oistricts which are io
be duly implemenled by
the Districl A/agistrates
through District Level
Commiltees(Bl\rW
management is linked).

The District Environment
Plans must have an
authentic and updated
database whlch can be
helplul lor policy making
and execution of projecis.
Monitoring of bridging of
gaps in sewage and solid
wasle management in
dislricts is required by the
Chjef Secretary ihrough a
suitable nodal officer,
preferably of the rank of
Addjlional Chief Secretary.

The status of sewage and
soiid waste management

Th

an

e Addilional Chief Secretary, FE & CC Deor
d State Environment plan. . lrtment is the nodal ofiicer for overseeing the District Environmenl plans

The matter ol BMW management to be reviiDepa.tment. ewed by commissioner cum secretary' Heallh & Famity welfare
The dedicatedweb porta*swachha sahara odisha" and mobire app'Ama sahara" have been deveroped to relrect thestatusof sorid waste rvlanagemenr in uLBs and arso monitorrs li o"J*[i p"i"i;or monitoring of Fsrps is under

Biomedical Waste Management prooramr
ou,*" rcori"r,oil;;;;#,;#:fi,1.i::?i"Jffix"il:i;:ffi,il:f::iT:J,iy,"# lff#,**xTihlilEHqr.) of the Disirict Environment 

"orr,n"^: 
,:9"1,1" 

"tuir.un"ni! oi tn" Co,i""lo. uno to imptemenl the asenda iremsmeticutously in the diskicr vjde tener no, 3098, d"t"o zo.os.zozi il"ii"r. ""-'i;;;;;" aa.o, .2022 ea ier.

All the 541 numbers o' velerinarv Hosofal and.veterinary Dispensaries of the siate have been tagged with Bio-]vredicarwasre Managemenr Agencies of ihe nearest pHC/cHC. iiru ,"n"*ut oi tr," 
"-gr;;'."nvfr".r, agreemenr with Bio-N,,edicarwaste t\4anagement Agencjes is being taken u, p*,*,""i,v"n"r.,t 

"'"lpi, o,',#1"#"r"* o"roo.

Action: FE&CC Dept., Heatrh & FriV Depr., PR&DW Depr. H&UD Dept.,

F&ABD Dept.
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with respeci 10 each city,

town and village be Placed

on State's Porlal and be

made Part of the District

Environment Plan. This

rnay be done in the

nextlwo monlhs.

Action: H&UD Deparlment
Waste Management in

the Armed Forces and

Cantonment area and

coordination wilh ULBs

and monitoring thereol.

Slate to interact with

Delence organisat ons fo

share work exPerience

Para 53 & 54

2A

state Level pMu lor sBM (Urban) anct a state Levet rechnical support unit (Tsu) have been conslituled to look

issues of planning, capacily building monitor;; etc' ot solid and liquid waste management respectively'

ln comoliance to the direction di' 27'01-2023 of Hon'ble NGT in O A' No 606/201 8' the Staie Government has constituted a

committee under the chairmanshlp "f 
;;;;;ti;t;'etary to Govt" Holsils.^and LJrban Development Deptl' vrde

Foresl, Environment & climate change 
'#ffi;i 

;;;;'t;;; izq aaL(a ttI,qpo.zs as which funcrons as a centralized

srngle w,ndow -nechan,sm lor O'"nn'* ""*i''' 
o'iarng ano moniro''ng-ol waste 'nanagement a1 t6p slaLe lever' The

committee shalr prepare b,ueo.|nrs. r"u,"*,n" prog,"ra in bridgrng the gapsin sewaqe and sorrd wasre managenenl'

esrabrish jnteraction witn tne starenotoers, incffi;;;; instiiutilns, concerned 
,departme 

nts, communiiy members and

all olher stakeholdeIs. Trre minutes ot tne reriew me"eting trela on ls.oo.2o23 are enclosed for appraisal'

Aclioni H&t D Departmenl, FE&CC Department

after

cenlralized single
window mechanism lor
planning, capacity

building and monitoring
oI waste management at

the State level. Local

authorlties have to do thek

duly and slock taking at

the distrrct levels 10

coniinle with dle
supervision and control ol

such mechanisms.

It should be headed bY an

ollicer oi the rank of

21

Para 50 & 52

Suitable lollow_up action is to be taken by the departments concerned'
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Para 55

22 Complianc6 to SWM
Rules,2016 being
monitored by CMC,
Ministry of Jal Shakli

Para 59

Ivlonthly Progress Bepod (MPR) in the matter o, oA No.673 of 2o1g (t\,,lore river stretches are po uted) are being regutarlysubmitted to sPcB and FE&cc Deptt. For further needlul action at tneir eno. L,lpB tor the n,4ontlr of May, 2o2g has beensubmitted to SPCB vide H&uD Departmenl Letter No. 12452 daled 19.06.2023, ;ith a copy to FE&cc Departmenl. rvlpB forther''ronlh ol october, 2023 has been submifled by spcB ro Nl\,rcc, Mini"rl.v oiruiihuni ,ritn a copy to cpcB for necessary

Action: H&l.rD Oepartment, SPCB. Odisha

23 Stale to raise funds from
generators/contributors ol
waste.

Thete is a gap al 514 MLD
in sewage generation
and treatment and legacy
waste of 37 Lakh MT. As

The process forthe selection of agencies for lhe Bio"mining of legacy waste ciumpsites in 9s uLBs is ongojng and at djiferentslages for successful implernentalion.

The gap oJ 514 N4LD in generated sewage and lreatment wiil be managed through Grey water l\ranagemenl. ln ihis regard,after the jmplementalion o, pilot proiects at 4 locations ol .latni urinicipatity"lJ onenbnat lvlunicipatiiy, crey waterl\,4anagement in 11 Lighthouse ULBS has been undertaken.

simultaneously, in consideration of tinancial implications lor the above projects under process, steps are being taken for

Additional Chief Secretary
wilh representation from
concerned departmenls -
Urban Developmenl, Bural
Development,
Environment and Forest,
Agriculture, Water
Flesources, Fisheries and
lndustries.

The mechanism should be
working on a full-iime
basis. Continuous kaining
programme lor those
involved in the execution
of wasle management
projects.
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utilization ot Rs. 1152 Crore through lhe non-lapsable ring'fenced account'

The above tund as committed by the state will be utilized exclusively lor waste (both solid and liquid) management in tie

timeline for successful implemenlation as per directions ol lhe Hon'ble NGT'

Action: PR&DW Department, H&UD Department

such ihe Stale would be

liable to pay compensation

of about Rs. 1138 crore at

the rate of compensation

Jixed in other States.

Since, a higher amount of

funds allocated of an

amounl Bs.'1152 crore,is
to be credited to a

separale ringjenced
accounl for the purpose

The Hon'bie NGT refrained

lrom levying EC on lhe

State ot Odlsha for the

lime being. Bing{enced
accounts may be kept as

'non-lapsable'funds.

Para 62, 64 & 65

At tast, The chief secretary, odisha cited the example oI plasma technology and suggested to find out a suitable technology where huge

amount of sotid wast" can re 
"onve,teJto 

usauie oiproaucts without combustion or iLrning. H; advised that regular sampling of ground water needs

to be made as there is possibility ot contamination due to collapse of soak pits in different areas'

The meeting ended with a vote of thanks to the chair and all other participants'

CHIEF c ETARY, ODISHA
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